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(Amd.) Bill (Amdt.) Bill
Clause 2, «clause 1, the Enacting the Report should ve reported to the-
Formula and the Title were added to next Parliamentary Committee which
the Bill, may be appointed to review similar-
matters.”
SHRI A, C. GEORGE: 1 beg to

move: At this stage,I would only move
the resolution. After the hon. mem=~
“That the Bill be passed”. bers have spoken, the minister would

MR DEPUTY-SPEAKER: The ©'¢ 'he reply.
‘question is: *SHRI  JAGADISH BHATTA-
“That the Bill be passed.” CHARYYA (Ghatal): Mr. Deputy-
Speaker, Sir, we are discussing the

The motion was adopted.

16.40 hrs.

RESOLUTION RE: RECOMMENDA-
TIONS OF RAILWAY CONVENTION
COMMITTEE

MR, DEPUTY-SPEAKER: We tako
up the next item—Resolution by Shn
T. A. Pai.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI) rose—

MR. DEPUTY-SPEAKER: You are
holding the baby? You should have
informed me earlier.

SHRI MOHD. SHAFI QURESHI
Sir, on behalf of Shri T, A, Pai, I hegz
10 move:

“That this House approves the
recommendalions made in paras 1.1,
231, 3.18, 3.19, 3.27, 3.28, 4.12, 413
and 5.11 of the Report on Account-
ing Matters of the Committee ap-
pointed to review the rate of divi-
dend payable by the railway under-
taking to General Revenues as well
as other ancillary matters in con-
nection with the railway finance
vis-a-vis the General Finance,
which was presented to Parliament
on the 15th December, 1972.

That this House further directs that
the action taken by Government on
the other recommendations made in

report of tle Railway Convention
Committee. ‘ihe report of the Com-
mittee contsins many recommenda-
ticns but the motion that is now peing
discussed in the Ilouse has given
stress to only a few recommendations.
I feel Sir that a report of this nature
should be discussed along with the
discussion on the Budjpet proviscons of
railways because 1f such discussions
are held separaiely then duc to the
paucity of time we aic 1mable to have
a proper dhscussion of the recom-
mendatwns of the report.

We have noticed that vayment of
dividend f(oims one of the maost
important .ubjects of all the reports
of the Raillway Convention Com-
mittce. But in actual practice thi
payment of dividend 15 noihing but a
paper transaction hecause we find that
payment 1s made from the General
revenue and dividend s not paid in
the true sense of the term. Last year
when the report of the Convention
Commitlee was discussed 1 this
House. the then Minister of Railways
Shri Hanumanthaya had stated that
in Socialistic countries of Europe, the
practice of paying dividend to the
general revenue from the earnings of
the public sector undertakings existed,
We also want this Sir, the Railways
are the biggest public sector under-
taking in the country and a huge sum
of public money has been invested
into it. It would be indeed good if
we are able to give a part of the profit
of the railways to the general reve-
nue. This will on the one hand facili-
tate undertaking many projects for

*The Original speech was delivered in Bengall, -
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the good of the people and on the
other it will help fg lessen the tax
.burden of the tax payer. Unfortu-
nately most of the public sector
undertakings 1n our country are run-
ning into losses and as a result we
are not able to divert the profits from
these organisations to the general
revenue nor we are able to utilise 1t
for public welfare.
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Sir, during the pre-independence
cra as also for quite some years during
the post ndependence  period the
railways were carning profits but for
the lust fow years it is always in the
red. What are the taclors that huve
turned profits into losses? We have on
many occasions in the past discussed
ts subjecet an this House and with-
out going into the details it would be
sufficient 1o say thal if we could plug
the loopholes thut are causing losses
to the Railways we could have trans-
ferred the profits of the Railways for
beuler utilisation. Only to mention a
few such loopholes I would like to
mention that the losses to Railways
mainly arise from wastage, theft, top
heavy administration and ever capi-
talisation.

Now, Sir, I would like to highlight
some of the poims that have been
referred to in this report. It has been
slated in the rcport that as many as
35.000 different items are stored in
the railway godowng and during 1970-
71, the total value of the store was
Rs. 363.7 crores. In this connection

the Commiltee have observed and I
quote:

“The Committee need hardly
emphasise the imperative need of
reducing the excessive inventories
theld by the Railways to the mini-
mum extent possible as a commer-
cial organisation like the Railways
can hardly afford te block much
needed capital on this account.”

In this way we find Sir, that huge
sume of money remain locked -up
while on the other hand amenities
for the travelling passengers are not
‘being created in the same proportion.
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In fact the amenities that are now
availuble to the passengers are only
very meagre and I feel that something
should be done drastically to improve
the present state of affairs.
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One thing that once attracts our
notice ig the shortage of couches for
the passenger train.. The report
states that ICF  and Jessops & Co.
were given orders for the manufacture
of 443 and 347 coaches respectively
hutl against this they could make a
supply of 171 and 122 coaches 1 ospecti-
vely, The report furthey »'wtes that
these organisations have not oty to
clear the back log but th'y will also
Iave to produce thewr exwsung quota.
I would thercfore strongly uige upon
the huon, Minister to ensure that these
manufacturing units do clesr the back
log and also are able to produce their
vxisting orders because only when
more coaches are available 1o passen-
ger trains the passenger can get some
real relief. From my personal ex-
perience I can say that only, a few
days back while I was travelling from
New Delhi to Howrah in a first class
compartment which had the capacity
o accommodate four, two more
passengers with first class ticket had
entered into the compartment. These
passengers had to be accommodated
because they were holding the tickets,
In this way while passengers are pay-
ing fare for the first class they are
compelled to travel on the floor of
the compartment. Sir, we have
stated on many occasions and the re-
port also says that the number of
third class sleeper coaches should be
increased and I once again stress this
point for the consideration of the hon.
Minister. I would also like to mention
in passing about some of the difficultieg
being experienced by the travelling
passengers. The first class coach in
the Vestibule is not linked with the
dinning car while thig facility is
available to the passengers of air-
conditioned chair car train travellers.
The result is obviously that when one
places an order for tea, he has to wait
till the train reaches the next station.
Thus the first clasg passenger of a
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vestibule frain who pays nearly three
timeg the faie docs not get thig sene-
fit which 1s available to other trains

Sir, 1n regard to sharing of passen-
ger fare, the report has stated that it
is not possible to increase the State's
share butT feél that the matter menits
reconmderation Whenever we make a
plea for running the Martin 1ailways
we are told tRMat it 13 not a profit
making orgamsation I would only
submit 1n this connection Su, that f
the State’s share of passenger fare
earning could be augmented we could
very easily solve this problem our-
selves.

1 hope the hon Mimster will con-
sider the different points that 1 have
raised during the course of my speech
and with this I conclude, Sir
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WA qu rAAT A @W AT §,
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17.01 hrs.

DISCUSSION ON GURU GOBIND
SINGH MEDICAL COLLEGE AT
FARIDABAD

MR, DEPUTY-SPEAKER: We zhall
now take up the discussion on the
statement made By the Minister of
Works and Housing and Health and
Family Planning in the House on the
30th November, 1972 regarding the
Guru Gobind Singh Medical College at
Faridabad.

Before we begin the discussion, 1
would like to dispose of a matter that
is connected with this discussion. Shri



